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STATEMENT SHOWING INSTITUTION, DISPOSAL AND PENDENCY
(WRIT, CIVIL & CRIMINAL MAIN CASES) AT THE END MONTH OF AUGUST 2022
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sl Nature Opening | |nst./Req |Restored| Backlog | Total | Backlog | TransFer i Disposal| Total Total Over 5
No. batance iciration | Cases |instituted|institu Disposal | Casesto | during j Disposal| Pendency | Years
orpazoza| (Fresh | during |Cases/Co| tion [Casesfcon| other | the ason | Disposal
cases) the nvert vertcases| High Month 31.08.2022 | Cases
menth | Cases Court/ " during
Tribanals the -
month
MAIN CIVIL CASES
1 iwP 55 0 3 3 0 58
2 (WA 583 51 1 52 34 34 601 1
3 (WPC 9799 359 4 363 ) 263 269 5893 5
4 IWPL 1041 11 1 12 6 6 1047 0
5 IwPs 17189 426 8 21 436 418 418 17207 3
6 |WPT 660 12 12 4 4 668 0
7 |WPCR 2550 73 1 74 2 31 33 2591 0
8 |WPPIL 293 5 5 4 4 294 0
9 |WP227 1703 61 4 65 108 108 1660 30
10 |WPHC 4 1 1 2 2 3 0
A |TOTAL (1to 10) 33877 999 22 2! 1023 8 0 870 878 34022 44
1 |FA 3004 18 2 20 27 27 2997 15
2 |FAM 414 0 0 18 18 396 8
3 [FA(MAT) N 262 17 z 19 1 5 6 275 0
4 |SA 5483 31 2 a3 27 27 5489 20
5 [MA 312 10 10 6 6 316 2
6 |MAC 8652 71 4 75 79 79 8648 32
7 |CR 257 15 15 12 12 300
8 |mCC 819 54 54 74 14 799
9 |COMP APPEAL 4 0 0 1 1 3
10 jCOMP PET 15 0 0 0 0 15
11 {EP 3 0 0 0 ] 3
12 [TPC 116 18 18 19 19 1135
13 |CONT 2403 100 1 101 78 78 2426
14 |ITA 4 0 0 0 1] 4
15 |ARBA 206 3 3 1 2 3 206
16 |ARBAP 8 0 0 0 0 8
17 |ARBR 48 2 2 2 2 48
18 |TAXC 170 4 4 4] 0 174
19 |REVP 213 1 11 10 10 214
20 JCVLREF 0 0 0 "0 0 (4]
B |TOTAL {1to 19) 22433 354 11 0f 365 2 0 360 362 22438 84
TOTAL (A+B) 56310 1353 33 2[ 1388 10 0] 1234, 1240 56458 128
MAIN CRIMINAL CASES
1 |CRREF 5 0 0 0 0 5
2 |CRA 15610 163 1 2| 166 103 103 15673 67
3 |CRR 5949 117 117 108 108 5958 49
4 {MCRC 1444 820] 820 4 . 990 9%4 1270 0
5 [MCRCA u/fs 438 CrPC 442 120 1 121 3 242 245 318 g
6 [CONTR 5 0, 0 0 o 5 0
7 |CRMP 4631 186 3 189; 96 96 4724 1
8 |TPCR 34 3 3 1 8 9 28 0
g JACQA 3008 20 20 11 11 3017 6
C |{TOTAL{1to9) 31128 1429 5 2| 1436 8 0 1558| 1566| 30998 123
GRAND TOTAL(A+B+C) , '
OF MAIN WRIT, CIVIL & 87438| 2782 38 4i 2824 - 18 0 2788, 2806 87456
CRIMINAL CASES 251
PENDENCY INCREASE/ | s7438 INCREASE {+18) 87456

as on 01.08.2022

Over § Years Pendency

Over 5 Years restored and
backlog instituted cases
during the month

Qver 5 Years disposal and
backlog disposal cases
during the month

Qver 5 Years Pendency
as on 31.08.2022

Over 5 Years
Decrease Pendency
during the month
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